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IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH (COURT - II)

Item No. 5

(IB)-418(ND)18

IA/3150/2020, IA/3770/2020, IA/3983/2020, IA/173/2021
IA/616/2021, 1A/675/2021,1A/1164/2021, Appeal/13/2021

IN THE MATTER OF:

M/s. Alloys & Metals (INDIA) Applicant/Petitioner
Versus
M/s. Hindustan Paper Corporation Ltd. Respondent

Under Section: 9 of IBC Code,2016

Order delivered on 24.03.2021

CORAM:
SHRI. ABNI RANJAN KUMAR SINHA, SHRI. L. N. GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)

PRESENT: Mr. Vivek Sibal (Sr Advocate) with Mr. Rahul Sharma Advocate
for the Liquidator and Mr. Kuldeep Verma, Liquidator for HPC Ltd, Mr.
Siddharth Seem for Applicants, Mr. Ritin Rai, Senior Advocate, Mr. C.K.Sasi,
Advocate, Mr. Ramola Nayanpally, Advocate, Mr. Aabhas Kshetarpal,
Advocate, Ms. Gunjan Mathur, Advocate, Ms. Aditi Rao, Advocate (for State
of Kerala), Dr. Sarbjit Sharma, Mr. Pranay Agrawala and Mr Sarthak Gupta,
Advocates for the Applicant, Mr. Anand Varma, AOR for Applicant

ORDER

IA/3150/2020: Heard. Order Reserved.

IA/616/2021: By filing this Application, the Liquidator has prayed to take

on record the Order dated 22.02.2021 passed by the Hon’ble Delhi High
Court in WPC-1062/2020.

Heard. The same is taken on record.
With this, the present IA stands closed.

IA/675/2021: Heard. Order Reserved.
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IA/173/2021: Ld. Counsel for the Petitioner is directed to file the Affidavit
of Service within a week from today.

List the matter on 09.04.2021.

IA/3983/2020: Liquidator is directed to take appropriate steps towards
payment of current electricity dues and inform the status to this
Adjudicating Authority on or before 09.04.2021.

List the matter on 09.04.2021.

Appeal/13/2021: Ld. Counsel for the Liquidator receives the notice on

behalf of Liquidator. Liquidator is directed to file the reply within two weeks
from today.

List the matter on 09.04.2021.

IA/1164/2021: Ld. Counsel appearing for the Liquidator receives the
notice on behalf of Liquidator. Liquidator is directed to file the reply within
two weeks from today.

List the matter on 09.04.2021.

IA/3770/2020: List the matter on 09.04.2021.
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(L.N. GUPTA) (ABNI RANJAN KUMAR SINHA)
MEMBER (T) MEMBER (J)
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